~ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BEN
"~ AT HYDERABAD

0.A ND.1308 of 1933,
Between Dated: 12.7TT%
P.Murugan (//4 Cee Applicant
: ' And

1 The Union of India, Ministry of Railuays, raepresanted by
- Chairman, Railway Board, New Delhi,

2, The Chairman, Railuay Board, Rail Bhavan, Neu D'lpi"///

3¢ Shri. A.N.5hukla, Chairman, Railway Board, Rail Bhavan,
New Delhi, A

4% The Membar(Staff),. ﬂalluay Board, Rail Bhavan,{ijz::?
New Delhi, .~

5, The Sacratary(Estt ), Railuay Board, Razl Bhauan, New Drsil.l‘n.,//<

67 The Genaral Manager, South Central Railuay, Rail Nillkyam,
Secunderabad.

7+ Shri. R.,K.Palhan, Divisional Railway, Managsr, Centrﬁl
Railway, Nagpur./ s ‘
son Respondents - -

Counsel for ths Applicant . 5ri, \,Venkateswara Rao
Counsal for ths Respondents : Spiys D Eopal Rao, SC for Rlys _-

CORAM: ' | o
Hon'ble Mr. Justice V.Neeladri Rae, Vice Chairman ye
Hon'ble M-, R.Manga Rajan, Administrative Mesmbar

The Tribunal mads the follewing orders=—

Post this OA at the top ef the list befers 2nd
Court on 22.11.1993, - Shri. D.Gepal Mao, lsarned standing
counsel for the respendents submittsd that as the applicant
had not ‘sufficisnt tima to make arrangements for reperting
at the new statian, and as this OA is alse directed te be
posted for g, & Phmaring en 22,11.1993, the Mailuay Beasd has
ne cbjectien te extend the jeining time till 1=12-18993,
(The applicant handed svar thae charges en S.11.93 and tha

narmal joining time is 15 days),

Cmpy ta-— ‘ .
1+ Chairman, Ralluay Beard, Unien ef India, Ministry ev

- Railuays, Naw Delhi-=0%1 rf”4 ‘ ‘ |
27 The Chairman, Railuay Beard, ®ail Bhavan, Neu Dllhi-0113//(

\

Centd: aro 02/"'




: 2

?\-\ i -z N - ‘
. . 3. shrig AJN.Shuklag’Cheirman, Mailuay Beard, Ralii—Bhavan,
L ‘ Nay Dalhi—m'lm, . |

Ry | %
44 The Member(Staff), Railuvay Beard, Rail Bhavan, Neu Dalhi—ﬂ11({’

5. The Sacrstﬂryn(EStt:), Railuay Beard, Rail Bhavan,
‘ New Delhi-011,. '

6. The Gensral flapdger, Seuth Cantral Railuay, Rail Nilayam,
Secunderabad . :

7. Shri, RK.Palhan,bivisisnal Railuay Managar, Cantzal
' Railway, Nagpury”

B4 One cepy to Sri. V,Venkatesuara Rao, advecate, CAT/ HyW
9, One cepy ta Sri:/35ﬁ3p81 Ras, SC fer Railuays, CAT, HyﬁZ{
| v

104" One spare cepy.
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IN THE CENTRAL ADMINISTRATIVE TRIRBUWAL
FYLhRﬁEnD BENCH AT HYDERABAD

THE -HON' ELE MR JUSTICE V.NEELADRI' RAQO
VICE CHAIRMAN

AND :
é“*a /Z;a '
THE HON'BLE MR ﬁ“BwaR&HI .MEMBER(A)
ND

THE HON'BLE MR,T CHAhDRASEKhAR REDDY
MEMBER( JUIL)

ANID
THE HON'BLE MR.P.T.TIRUVENGADAM:M(&)

Dateds . ffﬂ/"/ ~1993 .
e
. "
~—BRDER/ ILUDCMENT+

.

m oA .AR‘Q‘AT/ ’ec_n—-“NUc

- in.
: . 13957493
. Oga.No,
AN, . (WP, - )
“——hdnitted and Interim directions
issued

- Aiﬁowed.

Disposed of with directidns
Dimilssed,

.Dismissed as withdrawn
Désmissed for default,

Re jected/Ordered,

No ordef as to costs.
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